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IN THE CENTRAL ADMIHISTPATIVE TFIBUHAL, JAIPUF BENCH, 

JAIPUR 

Da t ecl c.f .::rd er: l..;1.0t:.2003 

OA No.127/2003 

Pantaj rumar Rathore s/0 Shri Hukam Singh r/o Plot No.~60-

A/30, Pratap tl.3gar, Maye. Link Rc.acl, Ajme·r (presently 

working on the poet of Diesel Aeeistant ae euch pasted as 

Loco Running Shea, Ajmer). 

•• Applicant 

Versus 

1. Union of India through General Manager, Norther-

West Failway, Bani 

Jaipur. 

2. The Div i e i c.na l Fail way Mcinager, West 

Railway, Ajmer Division, Ajmer. 

•• Respondents 

Mr. P.P.Mathur, c0unsel for the applicant. 

Mr. V.S.Gurjar, counsel for th~ respondents 

CORAM: 

HON'BLE MR. M.L.CHAUHAN, MEMBER (JUDICIAL) 

0 ~. E !: ~ (ORAL) 

The applicant has filed this application thereby 

praying for the following reliefs:-

"i) responclente rr•ay be - cli re.:tea tc prc.rrote the 

applicant .·::in the pc.st of sh1Jnter at Ajmer. 

ii) if any order of posting the applicant on the post 

of shunter is iseued pc.stjng him at sc.rre either 

place thc.n Ajmer rr:.:iy ale.:, be :mashed and eet 

aside. 

the Hc.n'ble Court thinks just ancl pr.:iper in the 

facts and circumstances cf the case and which is 

in favour .:;f the ai:.pli 0:ant may kinclly cilsc, be 
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passed." 

2. In respcnee to the n0ti~es issued t.:. the 

respc,ndents by thie. Trjbun.31, the respr:.ndents have filea 

detailed reply t-hereby q_:.pc,sing this api.:.lication. When the 

matter was lieted before thjs Tribunal today, the learned 

couneel for the ai:.pl i cant has brr:.ught tc, the not i .::-e of the 

Tribun.=-1 a letter clatecl ~:-..7.:·003 whereby the applicant 

has been allowed tr:' w.:.rl: as Shunter at Ajrr,er. Let this 

letter b~ taken -0n record. 

..... In view of this subse.:iu en t c1evel ~:.prr.ent, the 6· 

learned .:-.:,une:el f Cir the- appJ.icant sut.rrri ts thet his 

grievance does nc.t eurv j •::-e nc,w. As su.:h the application 

m· 
has be·.:.-orre .. i nfruct i_wus anc1 a.::"::-·:,rcli ngl y di srri ssecl as be~0~ 
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infructuous. 

Merrber (Judicial) 


